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India for the year ended the 3i1st
December, 1979 along with the
Accounts and the Auditor’s Report
thereon,

(ii) Report on the working and
activities of the Bank of India for
the year ended the 31st December,
1979 along with the Accounts and
the Auditor’s Report thereon.

(iii) Report on the working and
activitizs of the Punjap National
Bank for the year ended the 3lst
December, 1979 along with the Ac-
counts and the Auditor’s Report
thereon.

(iv) Report on the working and
activities of the Bank of Baroda
for the year ended the 31st Decem-
ber, 1979 along with the Accounts
and the Auditor’s Report thereon.

(v) Report on the working and
activities of the Uniteq Commercial
Bank for the year ended the 3lIst
December, 1979 along with the
Accounts and the Auditor’s Report
thereon,

(vi) Report on the working and
activities of the Canara Bank for
the year ended the 31st December,
1979 along with the Accounts and
the Auditor’s Report thereon,

(vii) Report on the working and
activities of the United Bank of
India for the year ended the 3lst
December, 1979 along with the Ac-
counts and the Auditor’'s Report
thereon,

(vin) Report on the working and
activities of the Dena Bank for the
year ended the 31st December, 1979
along with the Accounts and the
Auditor’s Report thereon.

(vii) Report on the working and
activities of the Syndicate Bank for
the year ended the 31st December,
1979 along with the Accounts and
the Auditor’s Report thereon.

(x) Report on the working and
activities of the Union Bank of India
for the year ended the 31st Decem-
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ber, 1979 along with the Accounts
and the Auditor’'s Report thereon.

(xi) Report on the working and
activities of the Allahabad* Bank
for the year ended the 31st Decem-
ber, 1979 along with the Accounts

and the Auditor's Report thereon,

(xii) Report on the working and
activities of the Indian Bank for the
year ended the 31st December, 1979
along with the Accounts and the
Auditor’s Report thereon,

(xiii) Report on the working and
activities of the Bank of Maharash.
tra for the year ended the 31st De-
cember, 1979 along with the Ac-

counts and the Auditor’s Renor:
thereon,

(xiv) Report on the working and
activities of the Indian Overseas
Bank for the year ended the 31st
December, 1979 along with the Ac-

counts and the Auditor’'s Report
thereon,
[Placed in Library, See No., LT-

1244/80).

(2) to lay on the Table a statement
(Hindj and English versions) indicat-
ing the result of market loang floated
by the Central Government in Octo-

ber, 1980, [Placed in Library. See
No, LT-1304/807.
13 hrs.

The Lok Sabha adjourned for Lunch
till Fourteen of the Clock,

The Lok Sabha re-assembled after

Lunch at Five Minutes Past Fourteen
of the Clock,

[MR. DEPUTY-SPEAKER in the Chair].
ARREST OF MEMBER

MR. DEPUTY-SPEAKER: I have {0
inform the House that I have receiv-
ed the following telegram dated the
15th November, 1980, from the Police
Inspector, Police Station, Nasik:—

“To-day, on 15-11-80 at 11.00
hours, Shri George Fernandes, M.P.
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is arrested U|S 143147 IPC and 135
Bombeay Police Act for defying pro-
hibitory orders and forming unlaw-
ful assembly etc. at Nasik, SHO,
Sarkarwada Police Station, Police
Inspector Deshpande effected arrest.
Shri George Fernandes remanded
to two days’ Magisterial custody till
17th November, 1980,”

14.6 hrs.
RELEASE OF MEMBER

MR, DEPUTY-SPEAKER: 1 have
to inform the House that I have re-
ceived the following telegram dated
13th November, 1980 from the jail,
Dhanbad: —

“Shri A. K. Roy, Member, Lok
Sabha was released from the jail at
09.05 AM. on 1st November, 1980.”

MR. DEPUTY-SPEAKER: Now,
Call Attention by Shri Mandal.

SHRI KRISHNA CHANDRA HAL-
DER (Durgapur): On the 13th, the
telegram was received, Why was this
not announced before Lunch?

MR. DEPUTY.SPEAKER: It is all
right, Shri Mandal.

 ——

14.07 hrs.

CALLING ATTENTION TO A MAT-
TER OF URGENT PUBLIC
IMPORTANCE

CONTINUED STATEMENT IN ASSAM ON
THE ISSUE OF FORFIGNERS.
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MR, DEPUTY.SPEAKER: It is left
to the Home Minister,

SHRI SATISH AGRAWAL: He can
read something else? (Interruptions)

MR. DEPUTY-SPEAKER: It is left
to him, Do you mean to say that it is
not pertaining to the Calling Atten-
tion?

SHRI SATISH AGRAWAL: Yes,
Sir. You give your ruling. You said
just now that he is free to read any-
thing.

MR. DEPUTY-SPEAKER: Mr,
Agrawal, you never said that it was
not pertaining to the Calling Atien-
tion,

SHRI INDRAJIT GUPTA (Basir-
hat): Mr, Deputy-Speaker, Sir, the
heading here ig this, In the paper
which is being supplied to us the head- |
ing reads ‘the statement to be made
by Giani Zail Singh, Minister for
Home Affairs’. 1 do not deny that he
can make supplementary remarks
also, no doubt, But the heading reads
‘the statement to be made by the
Home Minister’,



